
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
NEW DELHI 

ORIGINAL APPLICATION NO. 607/2024 

News Item titled "In Lucknow’s waste - side story plastic peril paints grim picture" 
appearing in The Hindustan Times dated 22.04.2024. 

Current Status by way of affidavit filed by the Lucknow Municipal Corporation (LMC) pursuant to 
the order dated 06.12.2024 passed by this Hon’ble Tribunal  

I, Sanjeev Pradhan, S/o Late. S.C. Pradhan, aged about 58 years, working as Environment 

Engineer, Lucknow Municipal Corporation, Lucknow, U.P., do hereby solemnly affirm and declare as 

under:  

1. That I, the deponent, in my official capacity, is well conversant with the facts and

circumstances of the case and am competent to swear this affidavit on behalf of the

Respondent/Lucknow Municipal Corporation (LMC).

2. Status of Solid waste Management

I. Fresh waste Processing - Lucknow generates 2100 TPD of fresh municipal solid waste. The LMC has 
contracted M/S Bhumi Green Energy Pvt. Ltd. to process 1000 TPD, with the option to increase to 2000
TPD for both wet and dry waste over three years. The city has installed infrastructure totaling 2100 TPD
capacity, effectively managing the current waste generation. Decentralized methods handle over 300
TPD through home composting (over 18,000 households), on-site processing (63 bulk generators), and 
compost pits in parks. Additionally, over 80 TPD of dry and recyclable waste is collected. For future
management, LMC is exploring a potential 2000+ TPD waste-to-energy plant with NTPC and has an
ongoing 300 TPD Bio-CNG project expected to divert significant organic waste and produce Bio-CNG and
manure, along with environmental and employment benefits (Annexure-I). 

II. Legacy waste Processing- Lucknow Municipal Corporation (LMC) previously processed over 6.5 lakh tons
of legacy waste at the Ghaila Dump Site, which has now been handed over to the LDA for the
development of the Rashtriya Prerna Sthal. Currently, LMC is managing over 1.85 million MT of legacy
waste at other abandoned dump sites. M/S Bhumi Green Energy Private Limited is undertaking the bio-
remediation using a 4000 TPD processing plant, and approximately 1 million MT has been processed to
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date. By-products are disposed of as per CSIR-NEERI guidelines. A 25-hectare green belt is being 
developed on a reclaimed area, with Canna lilies planted for heavy metal pollution control.  (Annexure-
II).  

III. Additionally, 175,522.33 MT of Refuse Derived Fuel (RDF) has been produced from non-recyclable plastic 
waste and sent to cement factories (Annexure-III). 

IV. Material Recover Facility- The Lucknow Municipal Corporation (LMC) has nine operational Material
Recovery Facilities (MRFs), with one additional MRF currently under construction, bringing the total 
number of MRFs to ten. A fully mechanized MRF located in Gwari and a semi-automatic MRF in
Jankipuram are operated by M/S Lucknow Swacchata Abhiyan Pvt. Ltd. (LSA). The MRFs situated in
Rajajipuram (Alitarang), Kesrikheda, Vrindavan Sec-8, and Southcity are operated by M/S Lion Enviro
Lucknow Pvt. Ltd. in a semi-mechanized form.  Additionally, Two MRFs are manually operated. 
The management of all MRFs falls under the scope of work of the door-to-door waste collecting and
transporting companies, namely M/S Lucknow Swacchata Abhiyan Pvt. Ltd. and M/S Lion Enviro
Lucknow Pvt. Ltd (Annexure-IV).

V. Under the CM GRID Scheme, non-recyclable plastic waste is being utilized for sustainable road
construction. By replacing 6-10% of bitumen with plastic waste, this initiative has facilitated the
construction of 2 km of roads using 9.6 tons of plastic waste. Additionally, LDA has used 6.36 tons of
plastic waste for constructing three roads in Gomti Nagar Vistar. To support this initiative, shredder
machines have been installed at six MRFs.

VI. The Lucknow Municipal Corporation has intensified inspections targeting retailers and street vendors 
using non-compliant plastic carry bags, multilayered packaging, or similar items without proper
manufacturing labels or markings. From April 2024 to March 2025, penalties totaling Rs. 17,38,700 /-
have been imposed, and 14260/- kg of single-use plastic has been seized (Annexure-V). 

VII. As part of ongoing efforts to manage seized single-use plastic, M/S Shree Shyam Packaging, the
designated agency, has collected the entire 14,260 Kg of seized plastic from all zones within the Lucknow 
Municipal Corporation. According to the agreement, the company was expected to return by-products 
equivalent to 50% of this weight, totaling 7,130 kg. However, to date, M/S Shree Shyam Packaging has
provided 3380 kg of by-products derived from the collected plastic waste back to the LMC (Annexure-
VI). 

VIII. In the pumping stations mesh filtras have installed for the collection of the plastics which are flow from
the drains (Annexure-VII). 
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• 

That the deponent is a responsible Government servant having the highest regards of the Hon'ble 

Tribunal and orders passed by it. The deponent has always made his sincerest efforts to carry out the 

orders passed by this Hon'ble Tribunal in its letter and spirit and shall continue to do so in the future. 

• That the facts stated in the above affidavit are true and correct as per my personal knowledge and

belief. No part of affidavit is false and nothing material has been concealed therefrom.

Verification:-

Verified at Lucknow this the 1st day of April, 2025 that the contents of above affidavit are based on the 

information derived from the official record and as such true and correct as per my knowledge and belief, no 

part of it is false and nothing material has been concealed therefrom. 

 

MUKESH VERMA 

Advocate for respondent 

Ch. No.SO, 

Old Block Supreme Court of India 

New Delhi-110001 (M) 9810108098 

E-mail: mvermadv@gmail.com 

Filed by:
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Annexure I- Fresh Waste Processing Status 

 

The tender process has concluded for the processing of fresh waste in Lucknow, with M/S Bhumi 

Green Energy Pvt. Ltd. appointed as the service provider. This agreement covers the processing 

of 1000 TPD of Municipal Solid Waste (MSW), with a provision for expansion to 2000 TPD to 

handle both wet and dry waste streams, and is set for a duration of three years. Currently, the total 

waste generation of municipal solid fresh waste within the Lucknow Municipal Corporation limits 

is 2000 TPD. The infrastructure includes 3x700 TPD units, resulting in a total capacity of 2100 

TPD, which have been successfully installed to manage the incoming fresh waste, indicating a 

zero gap between waste generation and its processing. 

Beyond this large-scale processing, the city also employs decentralized methods to manage a 

significant portion of its waste. Over 300 TPD of municipal waste, encompassing wet, dry, and 

recyclable fractions, is handled through various initiatives. Notably, more than 18,000 households 

are engaged in home composting for their wet waste. Additionally, 63 bulk waste generators 

process their wet waste within their own premises. Furthermore, horticulture and kitchen waste 

from parks are managed in over 1,000 compost pits situated across the city. 

In terms of dry and recyclable waste, the city sees a collection of over 80 TPD. This is achieved 

through the efforts of ragpickers, recyclers, and the operation of Material Recovery Facilities 

(MRFs). These combined efforts contribute to a more comprehensive approach to managing the 

city's solid waste. 

Looking towards long-term solutions for solid waste management, the Lucknow Municipal 

Corporation (LMC) has been proactive. An Expression of Interest was previously issued for a 

waste-to-energy plant with a capacity of 2000 TPD, to be developed based on a PPP model. 

In a separate but related development, a project focusing on Bio-CNG production is underway. 

This project, with a capacity of 300 tons per day (TPD), is anticipated to divert approximately 0.94 

lac tons of organic waste from landfills annually. The expected daily output includes around 12.5 

TPD of Bio-CNG and approximately 50 tons of fermented organic manure. This initiative is 

projected to have significant environmental benefits, including the mitigation of more than 0.625 

lac tons of carbon dioxide and other greenhouse gases annually, aligning with the nation's 

decarbonization goals. Moreover, these projects are expected to stimulate employment in the state, 

providing direct and indirect jobs to over 250 individuals. 
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Fresh Waste Processing Plant with Integrated Compost Unit 
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Other Plants installed at Shivari  
(Black Hole)Hazardous Waste/Reject Disposal Plant 

 
 
 
 

 
 
 
 
 

 
 
 
 
 

 
 
Manufacturing of Rope from Coconut Shell- New Initiative 

 
 
 
 
 
 
 
 
 
 
 
 
 
 

 

• Avg. 5 TPD Dry waste 
Burn per day 

• Based on Plasma 
Technology 
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Leachate Treatment Plant 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Aeration Tank Chemical Mixing 

Settling and Sludge Tank 

Carbon Filter and Clear Water Tank 

Pump and Blower 
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300 TPD Bio-CNG Plant 
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Aerobic Composting pits in parks 
 

 

Total 1315 No. compost pits have been constructed for effective waste management in 600 

parks. The utilization of mulching techniques   further enhances waste management practices 

within these park areas. 
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Annexure II- Bioremediation of Legacy Waste Dump Sites 

Ghaila Site 

More than 6.5 lakh tons of legacy waste at the Ghaila Dump Site were processed by the Lucknow 

Municipal Corporation. Currently, this site has been handed over to the Lucknow Development 

Authority (LDA). The LDA is developing the Rashtriya Prerna Sthal, which will be spread over 65 

acres. The site will house a museum dedicated to prominent personalities, a massive rally ground that 

can accommodate 100,000 people, and more. 
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Shivri Site 

This overview details the ongoing initiative for the bio-remediation of legacy waste and abandoned 

dump sites, specifically focusing on the management of over 1.85 million Metric Tons (MT) of legacy 

waste. The tender process for this crucial waste management project has been successfully concluded, 

resulting in the selection of M/S Bhumi Green Energy Private Limited for the processing of the legacy 

waste. 

For the legacy waste management, M/S Bhumi Green Energy Private Limited is undertaking the 

processing of 1.85 million MT of waste. To achieve this, the company has established a processing 

plant with a total capacity of 4000 tons per day (TPD). Through diligent efforts and strict adherence to 

operational protocols, M/S Bhumi Green Energy Private Limited has effectively processed 

approximately 1 million MT of legacy waste between March 2024 and the present date. The by-

products of the legacy waste are disposed of according to the norms and as per the directions of the 

CSIR-National Environmental Engineering Research Institute (NEERI), Nagpur. 

A green belt is being developed in a 25-hectare reclaimed area of the dump site, and Canna lilies have 

been strategically planted to assist in controlling heavy metal pollution in the soil. A significant aspect 

of Bhumi Green Energy Private Limited's strategy is the production of Refuse Derived Fuel (RDF), 

which converts non-recyclable plastic waste into energy. Currently, 175,522.33 MT of RDF has been 

sent to cement factories. 
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Project Area Detail & Timeline for Completion 

S.No. Legacy Waste Quantity (Tonne) 
Budget allocation (in 

Lakh) 
Present Status 

Estimated work 

Completion Timeline 

1 18,49,902 10618.00 
4000 TPD Processing 

plant is operational 
December 2025 

 

Legacy Waste Status: Before and After 

 

 

 

 

 

 

 

 

        
 

Site division and Process Planning 

 

 

 

 

 

 

 

A- 2 LMT E- 3LMT 

B- 3LMT F- 3LMT 

C- 4LMT G- 2LMT 

D- 2LMT H- 2LMT 

 
* LMT is Lakh Metric Tons. Section A is completed and Section C is currently being done. Section B will be covered 

with sheets for monsoon 1.25LMT per month will be the pace of work. 20LMT will be completed in 16 months. 

Before Current  
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Legacy Waste Processing Methodology as per Central Pollution Control Board (CPCB)- 

CPCB has published a methodology/guidelines for undertaking biomining/bioremediation work. 
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Heap Treatment for Controlling Odor 

 

 

 

 

 

 

Water Sprinkling for Controlling Dust 

 

 

 

 

 

 

 

Green Belt Development on Reclaimed Land 
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Biomining Machinery in Processing Plant 
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Third Party Monitoring by Reputed Institutes 

• National Environmental Engineering and Research Institute (NEERI)- A 

CSIR institute and an Apex Environment-related body in India have been jointly 

appointed to oversee the by-product characterization and disposal monitoring for 

this project. 

• Indian Institute of Technology, Roorkee- Appointed as third party for quantity 

and volumetric monitoring. 

• Veermata Jijabai Technological Institute (VJTI)- Appointed as third party for 

quantity and volumetric monitoring. 
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Site Visit Observation of Shivari by CSIR-NEERI 

1. LMC has constructed a Bio-mining processing plant at Shivari dumpsite and it was seen 

operational during the site visit. 

2. The Legacy waste was being excavated, biodegradation culture was sprayed and the 

processed waste was brought to the plant. 

3. Oversize materials such as big cloth, plastic, stones, etc. were segregated manually to avoid 

damage to the processing machinery. 

4. Product separation was seen in Bio-mining mechanical operations in stages. Products 

segregated from the plant were kept separately before dispatch. 

5. The plant structure and machinery appear adequate for the Bio-mining operations as per 

Legacy Waste CPCB Guidelines 2019, and improvements can be made. 

6. As the project progresses, project work will proceed according to the project proposal. The 

samples from SLF will also be collected to analyze the MSW components to confirm their 

feasibility for processing in Biomining. 
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Seed Germination Test of Bio Soil 

 

 

 

 

 

 

 

 

 

 

In-House Gardening with Bio-Soil 
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Live Monitoring 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

*For effective and efficient functioning of the processing plant, whole of the premise will be covered under 

47 no. CCTV surveillance 24X7. 
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Annexure III- RDF Dispatch Details 
 

RDF Report Agency Wise for the Period of ( March -24 to 31st  March-25) 

SR. NO. NAME OF CEMENT FACTORY TRIP DISPATCH IN QTY 

1 ACC LIMITED 855 28959.97 

2 ULTRATECH CEMENT 860 29212.01 

3 AMBUJA CEMENT 8 277.9 

4 ECOPRISM JOHNSON LIMITED 624 22109.4 

5 PRISM JOHNSON LIMITED 511 18953.32 

6 Birla CORPORATION 142 5413.98 

7 INDIAN AGRO ORGANICS 1 36.49 

8 CHADHA PAPER MIL 156 5194.07 

9 MA SHEETLA VENTURES LTD. 79 2598.84 

10 
SHAKUMBHARI PULP & PAPER MILLS 

LTD. 
50 1552 

11 Bindal Papermills Ltd 86 2827.37 

12 
BIOTA orient Board and paper 

Mill/BINDALS/SIDDESHWARI (Paper mill) 
307 10587.04 

13 
BIOTA(TEHRI PULP 

MAHALAXMI)Krishna 
211 6494.97 

14 GARG DUPLEX & PAPER MILLS 25 763.41 

15 JK Cement 442 15604.205 

16 Dalmia Cement 2 76 

17 SBC 45 1278.63 

18 Onkar Traders(Bindal &Silverton &Tehri) 136 4649.52 

19 Ultratech CEMENT-Sidhi 53 1887.74 

20 UVI Infra (Mahalaxmi/Garg/Orient) 20 592.68 

21 Heidelbrege 78 2523.77 

22 MS Shakti Kraft 9 277.96 

23 TEHRI 107 3825.24 

24 Dev Priya 6 224.69 

25 Meenu paper mill 43 1445.39 

26 Suchi Paper Mill 3 112.78 

TOTAL 5167 178874.81 
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RDF Disposal Sample Co-processing Certificates 
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Annexure IV-  Material Recovery Facilities 
 

The Lucknow Municipal Corporation (LMC) has nine operational Material Recovery Facilities (MRFs), 

with one additional MRF currently under construction, bringing the total number of MRFs to ten. The 

management of all MRFs falls under the scope of work of the door-to-door waste collecting and transporting 

companies, namely M/S Lucknow Swacchata Abhiyan Pvt. Ltd. and M/S Lion Enviro Lucknow Pvt. Ltd  

Gwari, Zone-4 
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Jankipuram, Zone-3 
 
 
 
 
 
 
 
 
 
 
 

Alitrang, Zone 2 
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Kesari Kheda, Zone 5 
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VRINDAVAN SECTOR - 8C, Zone-8 
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Annexure V- Use non-recyclable plastic waste (5 to 6%-part replacement 

with bitumen) in road construction 

 

The Chief Minister's Green Road Infrastructure Development Urban (CM GRID) Scheme promotes sustainable 

road construction by incorporating non-recyclable plastic waste into the asphalt mix. At a state-level committee 

meeting on May 3, 2024, it was decided that 6-10% of bitumen in road construction projects should be replaced 

with non-recyclable plastic waste. To facilitate this, shredder machines are being installed in each Material 

Recovery Facility (MRF) center of the Lucknow Municipal Corporation (LMC). As an initial step, shredder 

machines have already been installed by LMC at various locations. 

In compliance with these guidelines, the Lucknow Development Authority (LDA) has successfully used plastic 

waste to replace 8% of bitumen in the top surfacing (SDBC) of three roads in Gomti Nagar Vistar: 

• Sector 7: 327 meters long, 12 meters wide 

• Basant Kunj: 700 meters long, 7 meters wide 

• Gomti Nagar Phase II: 535 meters long, 10.70 meters wide 

These three road construction projects utilized approximately 6.36 tons of plastic waste.  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Non-recyclable plastic used 

     in Road construction 
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Annexure XVI-Single Use Plastic Penalties 

In compliance with the Plastic Waste Management Rules of 2016 (Rule 14(2)), Lucknow Municipal 

Corporation has intensified its inspections targeting retailers and street vendors using non-compliant 

plastic carry bags, multilayered packaging, or similar items lacking proper manufacturing labels or 

markings. As a result, penalties totaling Rs. 17,38,700 have been imposed for the seizure of such 

non-compliant plastic materials from April 2024 to March 2025. 
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Annexure VII-Single Use Plastic By Products 
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Annexure VIII-Iron Mesh For Plastic Waste Collection in Drains 

 

 

 

 

 

 

 

 
 

 

Jiamau, Pumping Station Mesh Filtration  

 

 

 

 

 

 

 

 

 
 

 

Gwari, Pumping Station Mesh Filtration 
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Indra Nagar Near Jama Masjid Road, Nala Mesh Filtration 

 

 

 

 

 

 

 

 

 

 

 

 

Badshah Nagar, Pumping Station Mesh Filtration 
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